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REPRESENTATION OF THE PEOPLE 
(AMENDMENT) BILL*

Shif Hem Raj (Kangra)' Sir, I beg 
to move for leave to introduce a Bill 

further to amend the Representation 
o f the People Act, 1951

MT. 8peaker: The question »•

"That leave be granted to in
troduce a Bill farther to amend 
the Representation of the People 
Act, 1951”

The motion was adopted

Shri Hem Raj: Sir, I introduce the 
B ill

INDICATION OP PRICES OF 
COMMODITIES BILL*

Shrt Ram Shaakar Lai (Domana 
<Ganj) Sir, I beg to move for leave 
to  introduce a ‘Bill to enforce the in
dication of prices of commodities

Mr. Speaker. The question is

“That leave be granted to in
troduce a Bill to enforce the in
dication of pnces of commodities "

The motion vat adopted

Shri Ram Shaakar Lai: Sir, I in
troduce the BilL

CHARITABLE AND RELIGIOUS 
TRUSTS (AMENDMENT) BILL*

Shri Ram Krishaa Gupta
(Mahendergarh)* Sir, I beg to move 
for leave to introduce a Bill further 
to amend the Charitable and Religious 
Trusts Act, 1930.

Mr. Speaker: The question fc:

"That leave be granted to in
troduce a B ill further to amend 
the Chantahle and Religious 
Trusts Act, 1920.”

The motion w u  adopted

Shri Ram Krishaa Gupta Sir, I 
introduce the BtlL

f ix a t io n  o f  p r ic e  o f  fo o d - 
GRAINS BILL*

Shri Jbuiaa Sinha (Siwan) Sir, I 
big  to move for leave to introduce a 
Bdl to provide for fixation of pnces 
of foodgrains

Mr Speaker: The question is

“That leave b e‘granted to in
troduce a Bill to provide for fixat
ion of prices of foodgrains.” ft

The motion was adopted

8hri Jhulan 8biha: Sir, I introduce 
tH« BUI

10.04 tars

SIKH GURDWARAS BOLL •

EXTENSION o r  TIM* rOR KLIcrrnm!
OPINIONS

Sardar A. S. Salgal (Janjgir) Sir, I 
b tf to move-

•

"That the time appointed for 
eliciting opinions on the Bili> to 
provide for the better administra
tion of Sikh Gurdwaras situated 
in different States of Indian Union 
and for inquiries into matters 
connected therewith be extended 
upto the 80th July, 1959 ”

•Published in the Gazette at India Extraordinary Part 11-Section 2. 
dated aO-8-59.




